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Central Administrative Tribunal
Principal Bench

G.A. No. 27 0/96

Ney Delhi, this the 5th day of Feb.j1996

Hon'ble Fir* A .Haridasan, yice-ChairnaalO}
Hon'Pie Fir, K.Fluthukumar, Flemoer (A)

Smt. Anita Wig*
u/o ShriUijay Vig,
Resident of C-50,
Street No.6, RajgarhColony,
Neu Delhi-31.

(In person) ,,App.lacsnt

Uersus

1. Government of N.C.T, of Delhi,
service to beeffected through
Director of Education,

Old Secretariat,
Delhi,

2. Principal,
Rohatgi A.J.Sr. Sec. School, ^ '
Chouk Rai Oi,
Nai Rarak,
O0l,,i-6. .. -R osponir^ento,

(By none)

QRD£R(ORALj

By Hon'ble Fir. A. ̂ . Hari dasan, J ice - C hair rra n.

The applicant uho is present in person ssoks

permission to uithdrau the application yith li.crty

to approach the appropriate Court/Forumi,

In view of this, the 3.A. is dismi cad a©

uithdraun uith liberty granted to the applicant to •

approach the appropriate court/forum^ j_f qq Isdvisad^

( K.Ruthukumar) ( A .v . Har i'^asan)
Flember (a) l/ice-Chai rman(Oi

/ nka/


